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2415 FwqqT ST/

SITFATY.

179/8

272 179/415

0.0004

2417 AT FHT TH/A

ITATRTITT
179/9

273 179/416

0.0034

2417 3190 FAT Tq/aT
STATFO
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179/11
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2418 s

/3T ATATHSA
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T et
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221/20
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222/1011
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284

222/11F1T
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53.zrfarerae [erwtor
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203377l ATEH UF/A




[T &% 3(ii)]

HILT T TSIA . AHTYTL

29

Fell ATSH,
222/2B

287

222/3#t1

0.005

904 3T AT -1,
TEATOT ATSHT. -2,
TFHAS ATSHT -3 i
ATE FolT ATEHT.
222/3B1

288

222/3#t2

T TfeaT

0.0037

904 3TTITe AT -1,
TEATOT ATSHT. -2,
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ATTE FolT ATEHT.
222/13
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222/3413

GIGRS1ET Y
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904 .3TaTeT A=Y -1,
FoATT AT HT -2,
TFHAS ATSHY -3 /i
ATF FolT ATEHT.
222/3B3
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222/4%T1
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HSITCATHT ATEHT.
222/4B1
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222/5412

GG IETa kS

0.005

224 FEEAT ATEHT GH/A
AETHT ATSHY,

222/5B1

292

222/5%T2

T WAt
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224 |THAT qTSHT TH/A
HATHT ATSHT.

222/14
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222/8d11T

T Wt

0.0125

220. ey Fertor
/3T FTATHST e
222/8B1A

294

222/85T1411

T W
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220. ey Fertor
/3T FTATHeT e
222/15

295

222/8sr21

GIRRSIETS LY
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2730.39Te UH/EAT Ta2TsT
e,
222/8B2A

296

222/9471

0.01

3910.aTfae vHy/aT
[l ; "a I-
222/9B1

297

226/1%T1

0.0133

3188.fafAT faeer=t

S/ faeTe AT
Eik
226/4

298

226/3t

0.0018

1921 TR
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ST/ A
226/3B1B

299

226/3%T

0.0013

1969, erefferTe taydr
FEYTITSIT g for-1,
ST Ue/3r
TTITAHEE-2.

226/3C1B

300

235/2#121

0.0047

2504 74T - 1, FEOTHI -

2, THRA -3 §i9 ATH
STRTEH
235/4

301

235/3#t1

0.0004

3012 . gawf+aT vey/ar
URRIG]

235/5

302

236/21T

0.0088

515. 8 -1, a7 -
2,919 AT IATLA,
qrer /e fasa -3,
et Tae/s qAATHT -
4, FTidena v/ e -
5.
236/2A1B

303

236/211T

0.0026

1900. 4 =fT T/
TATHT

236/2B1A2

304

236/2&12

0.0002

2161 .|feRTT ==/
TATIA.

236/2B2A2

305

237/1T

0.0151

733. 9T Tag/AT
SEFTU - 1 TZAT TN
T/ ghTT -2,

237/1B1B

306

237/2172

0.0121

6118. T Taeg/ar
UEEEEH
237/2A2B

307

241/8A

0.0019

412 WIS @ HATHA

/AT HIATATET

Rrerafor - 1, fEeaeT

A/ ATHAT LA -
2.
241/8A1B

308

241/8T

0.0014

1465 .aT 9 - 1
AT -2 AT MTH
ICIRCH

241/8B1B
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309 287/5T6T7

0.0009

5374 =T U/

287/13

310 287/5U6HT

0.001

5506. ATAFHTT TH/AT
T

287/12

311 297/3t1T

0.002

32867+t THyaAr e -
1, AheTAT TH/A
THT-2.

297/4

312 297/3u1f

LGRS IETa kS

0.002

3490 .TXIFHTT TH/3T G
rrefor

297/5

313 308/712

LGRS 1ET Y

0.0085

3617 .= TH/
ELEE]

308/7A2A2

314 314/1t71

GG IETa kS

0.0017

2355. STATAATS UH/aT
e frefor
314/4

315  ||314/17212

GIGRS1ET LY

0.0033

4929 Hiqaa= dq/a
ATLTAOTETHT

314/5

316 314/1#3

0.005

3737. G¥aAT UH/EH qAT
314/6

317 ||314/15f1T

0.0025

341875700+ U/

ITATHTIT
314/7

318 314/1€T1f

T WAt

0.0024

3419 ey va/a

ITATRTITT
314/8

319 314/1T1T1

T WAt

0.0025

922 &AT Taeg/ar

AT -1, AT

THY/A TSI -2,

ATeAAT SI/3T ATALR
Rrrwfor -3
314/9

320 314/13T1412

IR ET £

0.0022

5953 . JUETIIT T/
IREGLEETaE:}

314/10

321 314/3

T WAt

0.0021

3718. el saeg/ar
UIRIES
314/3A2
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322

325/212

st

IR ET £

0.08

285. gEAUT @ LTIt
IR E IR IR IR
325/2A2

323

329/212

GG ETa kS

0.0021

708. Fg=AT -1,
TTIEA-2, FE ATE
FeaTHT T

329/2A2

324

329/6T 1

0.0011

1289.7 F=rwfor vey/en
Feft Frfor
329/6A1B

325

329/7T2

0.004

2021.77 -1 /e =14,
Y2, -3 JiE ATH
=i

329/7A2

326

488/1

0.0104

1199. TrSTAEH 3T
ST/ H e
488/1A2

327

489/1T

0.0039

1487 TTSEH-1, He<-2,
A -3, FA-4, 579
AT, SpATHeTs [
489/1A1B

328

489/2T1

T Wt

0.0003

4393 FATarFAT-1,
feeagATe-2, ATeT TH-3
qIE AT

FTATELHTY
FTAAT ST/ ST
489/2A1A2

329

489/2172

T W=t

0.0002

3272 & v/
e ety
489/2A2A2

330

509/2

T WAt

0.0031

1256. T U/
AT e fer
509/2A2

331

509/517

0.001

1485 T v/
Tt [’ T
509/5A1B

332

565/11=T

0.003

5302.7. TS U/
HETET

565/11B2

333

565/12 9T

0.0027

1982 . WTgFig ouTy
/AT TgFag dreft
565/12A2

334

565/13

0.0019

84. T ATEHT UH/AT
TEITAT ATSHT
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565/13A2

335

565/8

0.0013

1982, 9gFig TouTq
T/ HIEgFAR ATt
565/8A2

336

637/16T

0.0057

2944 SATH ZAIHHS
637/47

337

637/2T1T

T TfeaT

0.0103

1164. al?!‘i q1et foeet
/e e R
637/48

338

640/3 130

GG ETa kS

0.162

3808.J¥THIT Tag/3T
RTS-1, Yt =aeg/sm
HATRLT-2

640/3B1B

339

640/4T

LGRS ET LY

0.0004

2287, TTSEA YR/

ERUIREIR

640/4A

340

642/2r2T

GG IETa kS

0.015

1028 . FTHTAAT Taog/AT
TR AT -1, WA
/3T SR -2, aferorga
/3T AT [ -3,
ST UH/ST TR -4
FELET ST/ Fea TS
HEI-5, HHT-6,
THHAS-7, T3 -8, aTd-
9 HIE UEAT HLALT
642/2B2A

341

644/1T1

T Wt

0.0012

1816, STHTT TH/3AT
At =feame -1,
TS ST/ STTTHIL -2
644/1B1

342

644/5313

T WAt

0.0004

2160. HIZHE AT

T/ HIEFAR e H
644/5B3

343

644/7T1

0.01

2048. AIZHT AAATI
10071/2024/5 2=
09.12.2024
644/7A1B

344

647/1T1f

IR ET Ky

0.005

113. ugHes foeer vey/er
ToAT oS
647/1A1B

345

647/1T28%

LGRS IETac ks

0.01

264. FTHARA-1, FHTldHa-
2 F9 AU Y
647/1A2B
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346 647/212

st

IR ET £

0.0146

1068. areiferre ey
TRATTS-1, FIET UH/ar
THEII-2, ELrE Ua/r
TSy -3, IFATIT
UH/AT STEAT AT -4,
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TSt Mafor-6
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GG ETa kS
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gAY A2,
T ferefor-

3, FreaeaT ferefor-

4, et Frafor day/er
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FOTATHT Rerefor vey/er
647/3A2

T T ATH: AT HoTH

348 109/4T1 9T

LGRS IETa kS

0.0673

530. TISITHTART
oA UH/ar gaiT

109/4A1B

349 109/8T1T

T W=t

0.0015

1235, T[Ea+ vH/ar
FrfereraTaT-1, HEH TH/EA

109/12

350 110/1aH 1T

T WAt
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3285, FEE TH/a AT

110/12

351 110/2T 9TE

T Wt

0.002
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110/11

352 110/6

T WAt
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IR ET £

0.0192
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GIRIEIE!
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T WAt
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2274, T UH/AT
AEATHAH

273/35

355 273114

LGRS IETac kS

0.0147

3078. &= v/ AT
273/32
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3087. s T dH/a
EALKE]
273/20
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0.0127

2549. FTfSETaToft
T/ TFHOT




36

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

273/30
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273/6T1E1T
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370
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376

284/1Fr211

T W=

0.0025

2932. EEHRT UH/aT
AT -1, T AT
/3T TFTST

284/29

377

284/1dT2:T

T W

0.004

2336. TS @ TILSA
/AT T
284/30

378

284/3

GIRRSIETS LY

0.0096

1596. TSITa=eH U/

JEYITH
284/21

379

284/4T qTE

0.008

1597 ITHTST TH/AT

JRYITH
284/22

380

284/43 9T

0.0089

2337. AT U/ qATHT
284/23

381

284/5 91

T WAt

0.0035

2231. wAT TH/EA HATHT
284/24

382

284/6 9T

LGRS IETac kS

0.0168

1599. HeaN® UH/3T
T




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 37

284/25
383 |[284/7 T BREil GG IE T R 0.0197|[1600. TTsrfeaw= Tay/aT
SERIEN
284/26
FA AR 3.5126

[T. . NHAI/1 1014/28/2022.PIU-CPT/3D]

g AHHET, ATaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 24th February, 2026

S.0. 967(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, S.0. 6070 Dated:29/12/2025, published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH-332A in the stretch of land from Km. 0 to Km. 54.828 in the district of CHENGALPATTU in the state of
TAMIL NADU

And whereas the substance of the said notification has been published in "The Hindu (English)" dated
03.01.2026, "Dinamalar(Tamil)" dated 03.01.2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-332A in the
stretch of land from Km. 0 to Km. 54.828 in the district of CHENGALPATTU in the state of TAMIL NADU

|State: TAMIL NADU ||District: CHENGALPATTU |
SI. No. Survey/Plot Type of Land Nature of Area Name of Land
Number Land (in Hectares)|| Owner/Interested Person
Lt 2 [T | I 5 | 6 |

[Taluk: Thirukalukundram |
[Village: Kadambadi |

1 271/4A10B PART ||Private Non 0.0134{[1088.Brindhavani W/o
Agriculture Vijayakumar
271/4A10B

Village: Kunnathur

2 44/5A2 Private Non 0.006(|1285.Kannappa Naickar S/o
Agriculture Chinnappaa Naickar
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| | | | | [44/5A2B
|Village: Pudupattinam
3 128/3B1 PART Private Non 0.0209|[1772.Saravanan S/O
Agriculture Sundramoorthy-1, Selvi
Mahalakshmi W/O
Saravanan-2
128/6
4 128/3C1 PART Private Non 0.0108|[1772.Saravanan S/O
Agriculture Sundramoorthy-1, Selvi
Mahalakshmi W/O
Saravanan-2
128/3C1B
5 340/5 PART Private Non 0.0248](6002.Saniya Sara W/O
Agriculture Hisham Imthiyaz Ahamed-1
, Sumaiya Fathima W/O
Banurana Mohamed Rayan-
2, Shaguftha Fathima D/O
Jinaith Rashid-3
340/5A2
6 340/6 PART Private Non 0.0041{[6002.Saniya Sara W/O
Agriculture Hisham Imthiyaz Ahamed-1
, Sumaiya Fathima W/O
Banurana Mohamed Rayan-
2, Shaguftha Fathima D/O
Jinaith Rashid-3
340/6B
7 343/13 PART Private Non 0.0077(|799.Ramadass Naickar S/O
Agriculture Ponnusamy
343/13A2
Village: Vittilapuram
8 369/4 PART Private Non 0.0274||Goverment Land
Agriculture Anadheenam
369/12B
9 369/8B1 Private Non 0.018(|2047.Gandhi S/o Manickam
Agriculture 369/8B4B
10 369/8B3A PART Private Non 0.0022|[1454. Vijayakumar S/o
Agriculture Nallathampi -1, Minor
Akash Kiruthika D/o
Vijayakumar
369/8B3Al
11 369/8C2A PART Private Non 0.0208(|1571.Eswari D/o Elangovan
Agriculture 369/8C2A1B
12 369/8C2A PART Private Non 0.0209|(1571.Eswari D/o Elangovan
Agriculture 369/9C2A1B
13 371/3B1 PART Private Non 0.0228|{1678.Rajam W/o
Agriculture Kanniyappan
371/3B1A2
14 372/1A1A PART Private Non 0.0437|(68.Thulukkanam S/o
Agriculture Manicka Naicker
372/1A1A2
15 372/1H Private Non 0.0295(|1711. Rajendran S/o
Agriculture Thulukkanam

372/1H2
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16 459/3A2A Private Non 0.0049|[1571.Eswari D/o Elangovan
Agriculture 459/3A2A1B
Village: Vayalur
17 11/6D1C Private Non 0.0011}{2702.Dhanendran Fernando
Agriculture S/o Chakiriyas Fernando
11/6D1C2
18 11/6D2A Private Non 0.0038|[2679.Dhanendran Fernando
Agriculture S/o Chakriyas Fernando
11/8
19 11/6E PART Private Non 0.0085||643.Shanthi W/o
Agriculture Anandhakumar
11/9
20 11/7A PART Private Non 0.0007|[1005.Thiyarajan S/o
Agriculture Ethirajan
11/7A1B
21 11/7B PART Private Non 0.0006|[1006.1yyappan S/o
Agriculture Nandhagopalpillai
11/7B1B
|Taluk: Cheyyur
[Village: Kottaikadu
22 138/1A Part Private Non 0.0102|[1127. Thirumalai Swami
Agriculture S/o. Aarimuthu
138/3
23 138/1B Part Private Non 0.006|[116. Arulenthiram S/o.
Agriculture Marakanantham Nadar
138/4
24 138/1C1A Private Non 0.0057(|1234. Gowriammal W/o.
Agriculture Balasubramaniyam & 3685.
Ramsakthibalaji S/o.
Govindarajan
138/5
25 138/2A1A Private Non 0.0161{[1121. Ezhumalai S/o.
Agriculture Kuzhanthaivel -1,
Ramasamy S/o.
Kuzhanthaivel -2,
Munusamy S/o.
Kandhasamy -3,
Rangananthan S/o.
Munusamy -4, Ramalingam
S/0. Munusamy -5, Madurai
Giramani -6, Thangammal
W/o. Ramugavundor -7,
Govindaraj Chettiyar S/o.
Ramasamy Chettiyar -8,
Ramaprabha W/o.
Venkatesan -9, Govindaraj
S/o. Venkatesan -10
138/6
26 138/2B1 Private Non 0.0247||3435. Jaishankar S/o.
Agriculture Ranganatha Chettiyar
138/7
27 138/2B2 Private Non 0.0222||3314. Kumaravel S/o.
Agriculture Ranganatha Chettiyar
138/8
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207/4C2A

Private

Non
Agriculture

0.0021

1901. T.V. Ramachandran
S/o. Veerappa Chetti
207/4C2A2

29

207/6A

Private

Non
Agriculture

0.0086

2722 .Gangadharan S/o.
Loganathan
207/6A2

30

207/6B Part

Private

Non
Agriculture

0.0084

1945. Chellamuthu S/o.
Kupusamy Gowndor
207/6B1B

31

207/6C Part

Private

Non
Agriculture

0.0075

405. Mani @ Subramaniya
Chettiyar S/o0. Ezhmalai
Chettiyar -1, Vellai @
Loganathan S/o. Ezumalai
Chettiyar -2,
Dhananchezhiyan @
Amirthalingam S/o.
Ezumalai Chettiyar -3,
Pazhani @ Nadarajan, S/o
Ezumalai Chettiyar -
4,Santhanam S/o0. Ezumalai
Chettiyar -5

207/6C1B

32

207/7A

Private

Non
Agriculture

0.0163

3386.Vengadesh Babu S/o.
Munirathinam
207/7A2

33

207/8 Part

Private

Non
Agriculture

0.0075

2887.Yogananthan S/o.
Santhanam lyyangar -1,
Rajalakshmi D/o.
Santhanam lyyangar -2,
Kowsalya D/o. Santhanam
Iyyangar -3, Srinivasan
S/o.Santhanam lyyangar -4,
Lakshmi D/o. Santhanam
Iyyangar -5

207/8A2

34

213/2B1A

Private

Non
Agriculture

0.007

2009. Vijayalakshmi W/o.
Arun
213/9

35

213/2B1C

Private

Non
Agriculture

0.0004

3522. Akilesh S/o. Arun
213/8

36

213/2C1A1

Private

Non
Agriculture

0.0003

1992. Selvaraj S/o.
Kannan(1), Ganesan S/o.
Sakaran (2), &
Sowntharrajan S/o. Sakaran
213/10

37

221/1A2 Part

Private

Non
Agriculture

0.0094

3245. Rajam W/o.
Sundaresan, Abitha W/o.
Prabhakaran

221/8

38

221/1B2 Part

Private

Non
Agriculture

0.0043

542. Balakrishna Giramani
S/0. Murugesa Giramani
221/9

39

221/1C2 Part

Private

Non
Agriculture

0.007

1912. Banumathi W/o.
Ramamoorthi
221/10
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40 221/1D2 Part Private Non 0.0077|{131. Sundaramoorthi S/o.
Agriculture Perumal
221/11
41 221/1E2 Part Private Non 0.0143]|701. Ellappan S/o. Rathina
Agriculture Gavundar -1,Perumal S/o.
Rathina Gavundar -2
221/12
42 221/7C2 Part Private Non 0.0173|[132. Kanthasami
Agriculture 221/13
43 222/1B2 Part Private Non 0.0018(|3583. Buvaneshwar S/o.
Agriculture Venkatesan
222/1B2B
44 254/7C1 Part Private Non 0.0216][1102. Arjuna Pillai S/o.
Agriculture Thiruvengada Pillai (1),
Jeevarathina Pillai S/o.
Thiruvengada Pillai (2),
Madhava Pillai S/o.
Kishtappa Pillai (3), Pachai
Pillai S/o. Duraisami Pillai
(4), Seenuvasa Pillai S/o.
Duraisami Pillai (5) and
Balakrishnan S/o.
Moorthiyapillai
254/11
45 257/2A1 Part Private Non 0.0023](3388. Ambi S/o. Ezumalai -
Agriculture 1, Santhanam S/o Ezumalai
-2, Pazhani @ Nadarajan
S/o0. Ezhumalai -3, Rani
W/o Chinnakannu Chettiyar
-4, Rajamani W/o.
Shanmuga Chettiyar -5,
Kalavathy W/o
Nandhagopal Chettiyar -6
257/2A1A2
46 25712A2C Private Non 0.007(|3500.Seenivasan S/o.
Agriculture Radhakrishnan
257/2A2C2
47 257/2A3 Part Private Non 0.0041|{1373.Pazhani @ Natarajan
Agriculture S/o Ezumalai Chettiyar
257/2A3A2
48 25712A4C Private Non 0.0027||3516. Pazhani (@ Natarajan
Agriculture S/o. Ezumalai Chettiyar
257/2A4C2
49 257/2A5 Part Private Non 0.0013|[{1376.Dhananchezhiyan @
Agriculture Amirthalingam S/o.
Ezumalai Chettiyar
257/2A5A2
50 257/4A2A1 Private Non 0.0057||674.Marimuthu S/o.
Agriculture Muthumani Chettiyar
257/9
51 257/4A2B Part Private Non 0.0024{|12250.Lakshmipathi S/o.
Agriculture Purushothamman
257/10
52 29/2B1A Private Non 0.009(|3805. Venkatesan S/o.
Agriculture Gopalsamy
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[ [ [ [ 298
53 29/2B2 Private Non 0.0055|[1810.Chellaiya S/o.
Agriculture Karuppannan
29/7
54 29/6B Part Private Non 0.0101{|3837. Ajith S/o
Agriculture Muthukumar
29/9
55 32/1B Part Private Non 0.0142||586.Srimath sivagnana
Agriculture Palaiyam Swami
32/8
56 32/2B2A Private Non 0.0042|[2512.Sankari W/o. Ramani
Agriculture 1. Sowndari W/o. Ramesh
2.
32/9
57 32/2B2B1Al1 Private Non 0.0013{[2908.Vennila W/o
Agriculture Marimuthun 1. Gopinathan
S/o Subramani 2. Mohan
S/o Subramani 3.
32/10
58 32/4 Private Non 0.0032||3107. Lakshmanan S/o.
Agriculture Panjatcharam
32/11
59 32/5 Private Non 0.0014|(3288.Gopinathan S/o
Agriculture Subramani
32/12
60 32/6 Private Non 0.0046|(3289.Mohan S/o Subramani
Agriculture 32/13
61 32/7 Private Non 0.0036|(3381. Sivagurunathan S/o.
Agriculture Ranganathan
32/14
Village: Vembanur
62 2/1A1A Private Non 0.011}[246.Sadhakthulla S/o
Agriculture Beerasahip
2/1A1A2
63 2/1A2B Private Non 0.0121{[508.Rajamudaliyar S/o
Agriculture Ponnusami Mudaliyar
2/1A2B2
64 2/1A4B Private Non 0.0173||393.Jamalmodideen S/o
Agriculture Shahul Hameed
2/1A4B2
65 2/1B PART Private Non 0.0067||393.Jamalmodideen S/o
Agriculture Shahul Hameed
2/1B2A2
66 298/3C2A Private Non 0.0328|[1177.Duraikannu Naickar
Agriculture S/o Murugappa Naickar
298/3C2A2
67 298/3C2B Private Non 0.029|[1517.Sengutuvan S/o
Agriculture Adhikesavalu Naickar
298/3C2B2
68 298/3C2C Private Non 0.0388|{1518.Velu Sami S/o Rathina
Agriculture Mudaliyar
298/3C2C2
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69 3/2A2 PART Private Non 0.0087||393.Jamalmodideen S/o
Agriculture Shahul Hameed
3/2A2A2
70 3/2B1B Private Non 0.0078||393.Jamalmodideen S/o
Agriculture Shahul Hameed
3/2B1B2
71 300/12 Private Non 0.0019]{2937.Seethalakshmi W/o
Agriculture Krishnamoorthi
300/12B
72 300/13 Private Non 0.003][2938.Sarala W/o Sridhar
Agriculture 300/13B
73 300/1B1A1A Private Non 0.003(|3151.Balasubramaniyan S/o
Agriculture Kannappan -1,Jayasankar
S/o Kannappan -2,
Saravanan S/o Kannappan -
3, Munniyammal D/o
Kannappan -4, Kandhasamy
S/o Kannappan -5,
Karthikeyan S/o Kannappan
-6
300/1B1A1B
74 300/1B1B Private Non 0.003(|2172.Raja Rajeshwari W/o
Agriculture Murugesan
300/1B1B2
75 300/1B1C Private Non 0.0078|[2173.Devagi W/o
Agriculture Gurunathan
300/1B1C2
76 300/1B2 PART Private Non 0.007|[4691.Mohamed Ismail S/o
Agriculture Rafeek Ahamed
300/1B2A2
77 6/1A2A Private Non 0.0059([2694.Samsudeen S/o Sayad
Agriculture Hamed Sayabu
6/1A2A2
78 6/1A2B Private Non 0.0102|[1667.Gunasekar S/o
Agriculture Raghavan
6/1A2B2
79 6/1B2 PART Private Non 0.0008|[2694.Samsudeen S/o Sayad
Agriculture Hamed Sayabu
6/1B2A2
80 7/2A2 PART Private Non 0.0012{|939.Mohamad Ali Sayabu
Agriculture S/o Ibrahim Sayabu -1,
Mohamad Ansari S/o
Ibrahim Sayabu -2,
Mohamad Esa S/o Ibrahim
Sayabu -3
7/2A2A2
81 7/2B2 PART Private Non 0.0006|(82.Haja Moideen Sayabu
Agriculture S/o Asan Ali Sayabu
7/2B2A2
Village: Panaiyur
82 114/3B1 Private Non 0.0061{|13978.Ajees Rahman S/o
Agriculture Mumtaj Beevi
114/3B1B
83 [114/4A3A ||Private |INon I 0.0008|[1644.Mohan S/o Sadaiyandi
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Agriculture Naikar
114/4A3A2
84 114/4A3B PART Private Non 0.0018|[4206.Shanmugam S/o
Agriculture Nagooran 1. Kareem S/o
Haniba
114/4A3B2
85 119/2A1A1 Private Non 0.005{|3620.Shanmuga sundaram
Agriculture S/o Thangavel
119/5
86 119/2A1A3 Private Non 0.005|[3620.Shanmugasundaram
Agriculture S/o Thangavel
119/8
87 119/2A1B Private Non 0.0146|2950.Thangavelu S/o Muthu
Agriculture 119/10
88 119/2A2 Private Non 0.004(|2107.Nagalakshmi W/o
Agriculture Kannan
119/7
89 119/2B Private Non 0.0562||1477.Haasaraan Bheevi S/o
Agriculture J.M Harun
119/2B1B
90 119/2C1B Private Non 0.0005||3643.Manikandan S/o
Agriculture Senthilvel
119/14
91 119/2C1C Private Non 0.003(|3644.Maheswari D/o
Agriculture Rajendiran 1. Rameshkumar
S/o Rajendiran 2
Kajalakshmi D/o Rajendiran
3.
119/13
92 119/2C1D Private Non 0.0023|(3645.Jayavel S/o
Agriculture Ramachandra Mudaliyar
119/15
93 119/2C1E Private Non 0.0023|[3646.Thirumurugan S/o
Agriculture Ramachandra Mudaliyar
119/16
94 119/2C2 Private Non 0.0118||2375.Anbarasan S/o
Agriculture Padmanaban
119/12
95 119/3A1A1 Private Non 0.0041{[2931.Mooventhan S/o
Agriculture Balasubramaniyan
119/17
96 192/2B1 PART Private Non 0.0045|[1387.Sudhagar S/o
Agriculture Saminathan 1. Prabakaran
192/2B1A2
97 192/2B2A PART Private Non 0.0024{|1387.Sudhagar S/o
Agriculture Saminathan 1. Prabakaran
192/10
98 192/2B2B PART Private Non 0.0033{{1494.Mohamad Basheer S/o
Agriculture A.K.Shaik Davood Saibu
192/11
99 192/9A Private Non 0.0052|[1535.Tajudheen S/o
Agriculture Mohamad Salia Saibu
192/9A2




[T &% 3(ii)]

HILT =T TSI AT

45

100 243/1B PART Private Non 0.0038|{1918.Ravi S/o
Agriculture Balasundaram Naikar
243/1B1A2
101 243/1B2 PART Private Non 0.0064|[1915.Ansari S/o Ibrahim
Agriculture Saibu
243/1B2A2
102 243/1B3A Private Non 0.0068|(3269.Selvam S/o
Agriculture Kanniyappan
243/1B3A2
103 243/1B4 Private Non 0.0099|{1920.Mannarsami S/o Somu
Agriculture Naikar
243/1B4A2
104 245/3B1B Private Non 0.003(|12591.Mohamad Azarudeen
Agriculture S/o Hamsa Mogaideen 1.
Hamsa Mogaideen S/o
Kalungu Mogaideen 2.
Javahir Nisha W/o Hamsa
Mogaideen
245/3B1B1B
105 245/3B2A Private Non 0.0026|[2940.Arulaleeswaran s/o
Agriculture Boobathi
245/3B2A1B
106 245/3B2B Private Non 0.0011{{2940.Arulaleeswaran S/o
Agriculture Boopathi
245/3B2B1B
107 245/4B1A Private Non 0.0004|{1531.Govindasami S/o
Agriculture Nagalingam Naickar
245/4B1A1B
108 245/4B1B Private Non 0.0021|[1532.Bakthavatchalam S/o
Agriculture Govindaraj Naickar
245/4B1B1B
109 245/4B1C Private Non 0.0019|[3642.Chandran S/o Nataraja
Agriculture Achari
245/4B1C1B
110 245/4B1D Private Non 0.0022|{2520.Subramani S/o
Agriculture Govindasami
245/4B1D1B
111 245/4B2 PART Private Non 0.0217||638.Subramani S/o
Agriculture Govindasami
245/4B2A2
112 245/4B3A Private Non 0.0053{[2598.Adam Bava S/o Janab
Agriculture Kalungu Moideen 1. Jeenath
Nisha W/o Adam Basha 2.
Habu Mohamad S/o
Adambava
245/4B3A1B
113 92/1C1B1 Private Non 0.0189][2501.Punitha Viyagula
Agriculture Annai Mariyin Oozhiya
Sabai
92/19
114 92/1C1B2 Private Non 0.011{|3382.Mohan S/o Lakshman
Agriculture Pazhaniappan
92/20
115 |[92/1C1B3 ||Private |INon I 0.0316|[702.Muthukrishnan S/o
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Agriculture

Devarayan
92/21

116 92/1C2A1

Private

Non
Agriculture

0.0005

1.Ramasami Mudaliyar
92/1C2A2

117 93/1B1A

Private

Non
Agriculture

0.0027

4221.Shruthi D/o
Shanmugam Samikannu
93/1B1A2

118 93/1B3

Private

Non
Agriculture

0.0058

4222.Sanmugam Samikannu
S/o Samikannu
93/1B3B

119 93/7

Private

Non
Agriculture

0.001

4228.Divayalakshmi W/o
Karthik Nagappan 1.
Karthikeyan S/o
Boomilingam

93/7B

Village: Mudaliarkuppam

120 153/5A1A

Private

Non
Agriculture

0.0035

2936 Kanniyappan S/o
Duraisami 1,Ellammal W/o
Selvaraj 2, Mageshwari D/o
Selvaraj 3, Sangeetha D/o
Selvaraj 4,Vasanthakumar
S/o Selvaraj 5, Rani W/o
Parameswaran 6, Kumar S/o
Parameswaran
7,Bhuvaneswari D/o
Parameswaran 8, Sasikala
D/o Parameswaran 9, Vijaya
D/o Parameswaran 10,
Philomina W/o Govindaraj
11,Petpatrajan S/o
Govindaraj 12 , Pernila D/o
Govindaraj 13,Pernath D/o
Govindaraj 14.

153/10

121 153/5A1B

Private

Non
Agriculture

0.0035

1996.Sekar S/o Subramnai
153/9

122 183/12 PART

Private

Non
Agriculture

0.0099

1726.Pappammal W/o
Balaraman 1. Bharani S/o
Balaraman 2.Narasimman
S/o0 Balaraman 3. Yamuna
W/o Kirubakaran 3.
183/12A2

123 183/1A1A

Private

Non
Agriculture

0.0023

3007.Jerom Irudhaya doss
S/o Justin 1. Penisha W/o
Jerom Irudhaya doss
183/20

124 183/1B1B

Private

Non
Agriculture

0.0105

511.Ravichandran S/o
Ganesan
183/22

125 183/1B1C PART

Private

Non
Agriculture

0.0056

1714.Baskaran S/o Selvaraj
183/21

126 183/6 PART

Private

Non
Agriculture

0.0038

1883.Rajammal W/o
Ezhumalai 1. Rani W/o
Govindasami 2.

183/6A2
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127 184/1A1A Private Non 0.0033(|424.Boopala Chetti S/o
Agriculture Subburaya Chetti
184/10
128 184/1A2A1 Private Non 0.0098|(391.Panchayat Union
Agriculture School
184/9
129 188/1C1A Private Non 0.0058||629.Seenivasa Naidu S/o
Agriculture Padmanaba Naidul.
Vidhyakumari W/o
Mohanbabu
188/15
130 188/1C1A Private Non 0.0003|{629.Seenivasa Naidu S/o
Agriculture Padmanaba Naidul.
Vidhyakumari W/o
Mohanbabu
188/17
131 188/1C1B Private Non 0.0137|[1313.Alamelu W/o
Agriculture Dillibabu 1. Muniyammal
W/o Dillibabu 2.
188/14
132 188/9B Private Non 0.0013|[3055.Dinesh Kumar S/o
Agriculture Dharmalingam
188/16
133 190/10A Private Non 0.0003{[2975.Arokiyaraj S/o
Agriculture Durairaj
190/10A2
134 190/10B Private Non 0.0005|[1370.Arokiya Raj S/o Durai
Agriculture raj
190/10B2
135 190/11 Private Non 0.0011{[{1370.Arokiya Raj S/o Durai
Agriculture raj
190/11B
136 190/12 Private Non 0.0009|[1370.Arokiya Raj S/o Durai
Agriculture raj
190/12B
137 190/13 Private Non 0.0005|[1370.Arokiya Raj S/o Durai
Agriculture raj
190/13B
138 190/4A3B PART Private Non 0.0012(|277.Selvaraj Chettiyar S/o
Agriculture Subburaya Chettiyar
190/21
139 190/5A Private Non 0.0001|{1370.Arokiya Raj S/o Durai
Agriculture raj Raj
190/5A2
140 190/5C Private Non 0.0015|[1130.South Indian Church
Agriculture Trust Association
190/5C2
141 190/5D Private Non 0.0006(|536.Ramasamy S/o
Agriculture Chinnakannu
190/5D2
142 190/8 Private Non 0.0002(|1966.Govindaraj pillai S/o
Agriculture Sarguru nadhapillai 1,
Venkatesapillai S/o
Sargurunathapillai 2,
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Venkatagiripillai S/o
Sargurunathapillai 3.
190/8B
143 190/9 Private Non 0.0011}[3225.Moideen Kaboor S/o
Agriculture Aliyar
190/9B
144 199/15 PART Private Non 0.0014|[1124.Komala W/o
Agriculture Janakiraman
199/15A2
145 199/16 Private Non 0.0034||629.Seenivasa Naidu S/o
Agriculture Padhmanaba Naidu 1.
Vidhyakumari W/o
Mohanbabu 2.
199/16A2
146 199/17A Private Non 0.0125(|1125.Ekambaram s/o
Agriculture Chithirai
199/17A2
147 199/20 PART Private Non 0.0003|[1272.Vijaya W/o Kumar 1.
Agriculture Susila W/o Subramani 2.
Premavathi W/o
'Vedhamoorthi
199/20A2
148 199/2B1B PART Private Non 0.0046|[2162.R.R.Santhi W/o
Agriculture Soundarrajan
199/2B1B1B
149 199/30 PART Private Non 0.0013][1456.South Indian Church
Agriculture Trust Association
199/30A2
150 199/31A PART Private Non 0.0007(|1805.Venkatesan S/o
Agriculture Sanmugam
199/31A1B
151 199/31B Private Non 0.0031{|1457 Kannika W/o Sekar
Agriculture 199/31B1B
152 199/5 Private Non 0.0037|{1770.Manjula W/o Babu
Agriculture 199/5A2
153 199/6 A Private Non 0.0079|[1951.Arjunan s/o Muthu
Agriculture 199/6A2
154 199/6B Private Non 0.0047|[1952.Radhakrishnan S/o
Agriculture Muthu
199/6B2
155 199/6C Private Non 0.0032{(2070.Mani S/o Muthu
Agriculture 199/6C2
156 199/7 Private Non 0.0043][1937.Inbaveni W/o
Agriculture Pandiyan
199/7A2
157 199/79A1A Private Non 0.0045||629.Seenivasa Naidu S/o
Agriculture Padhmanaba Naidu 1.
Vidhyakumari W/o
Mohanbabu 2.
199/89
158 199/79A1A Private Non 0.0042|629.Seenivasa Naidu S/o
Agriculture Padhmanaba Naidu 1.
Vidhyakumari W/o
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Mohanbabu 2.
199/90

159

200/1B2B

Private

Non
Agriculture

0.0015

1602.Dhanasekar S/o
Perumal
200/42

160

200/22A1A

Private

Non
Agriculture

0.0037

3312.Seenivasa Mudaliyar
S/0 Munusami Mudaliyar 1,
Boopala Chettiyar S/o
Subburaya Chettiyar 2,
Malliga W/o Kasipattu 3,
Perumal S/o Ragavan
4,Barani S/o Pachiayppa
Chettiyar 5, Mani S/o
Puthupattan 6, Sakthivel S/o
Puthupattan 7, Pushpa W/o
Pandiyan 8, Ezhumalai S/o
Gopal 9, Ganesan S/o
Ezhumalai 10, Irusan S/o
Kariyan 11, Mariyammal
W/o Mulavan 12, Rathinam
S/o Mulavan 13, Marimuthu
S/o Mulavan 14, Sudhagar
S/o Mulavan 15,
Venkatesan S/o Mulavan
16, Ilavarasi D/o Mulavan
17, Natarajan S/o
Kanniyappan 18, Jothi S/o
Kanniyappan 19, Sekar S/o
Kanniyappan 20. Ettiyappan
S/o Kanniyappan 21,
Neelammal W/o Gansan 22,
Vasudevan S/o
Govindasami 23,
Varadharajan S/o
Govindasami 24,
Sornammal W/o
Chellamuthu 25

200/41

161

200/22A1A1A

Private

Non
Agriculture

0.0058

3312.Seenivasa Mudaliyar
S/o Munusami Mudaliyar 1,
Boopala Chettiyar S/o
Subburaya Chettiyar 2,
Malliga W/o Kasipattu 3,
Perumal S/o Ragavan
4,Barani S/o Pachiayppa
Chettiyar 5, Mani S/o
Puthupattan 6, Sakthivel S/o
Puthupattan 7, Pushpa W/o
Pandiyan 8, Ezhumalai S/o
Gopal 9, Ganesan S/o
Ezhumalai 10, Irusan S/o
Kariyan 11, Mariyammal
W/o Mulavan 12, Rathinam
S/0 Mulavan 13, Marimuthu
S/o Mulavan 14, Sudhagar
S/o0 Mulavan 15,
Venkatesan S/o Mulavan
16, Ilavarasi D/o Mulavan
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17, Natarajan S/o
Kanniyappan 18, Jothi S/o
Kanniyappan 19, Sekar S/o
Kanniyappan 20. Ettiyappan
S/o Kanniyappan 21,
Neelammal W/o Gansan 22,
Vasudevan S/o
Govindasami 23,
Varadharajan S/o
Govindasami 24,
Sornammal W/o

Chellamuthu 25
200/43
162 25712B2A Private Non 0.0009|{1490.Archunan S/o
Agriculture Thangavelu
257/23
163 257/2B2B Private Non 0.003|{1201.Muthu s/o Kasinathan
Agriculture 257/2B2B2
164 257/8 Private Non 0.0021|{1862.N.J.Anthoni S/o
Agriculture N.J.Joseph
257/8B
165 257/9 Private Non 0.0021{[1862.N.J. Anthoni S/o
Agriculture N.J.Joseph
257/9B
166 258/1B2A Private Non 0.0194|(1340.Javurilal S/o
Agriculture Ganeshmal 1, Ashokkumar
S/o Ganeshmal 2, Vinay
Surana S/o Neelamsanth 3,
Rajendirakumar S/o
Manaksanth Jain 4.
258/1B2A2
167 258/1B2B Private Non 0.0512||304.Dhatchina moorthi S/o
Agriculture Murugesan
258/12
168 258/5B2A Private Non 0.019|[1584.Chinnathambi S/o
Agriculture Muniyan
258/13
169 258/5B2B Private Non 0.0366|[2091.Chandal kumar S/o
Agriculture Chandirapandiyan
258/14
170 260/5A1 PART Private Non 0.022|[3168.Mariyammal D/o
Agriculture Seman 1, Kamalakannan

S/oSeman 2, Rajendiran S/o
kuppusami 3, Ramalingam
S/o Kuppusami 4, Kamala
Nithiyanandham D/o
Kuppusami 5, Susila D/o
Kuppusami 6, Kannagi D/o
Kuppusami 7, Muthusenthil
S/o Kuppusami 8,
Kalaiselvan S/o Kuppusami
9, Sanmugam S/o
Kuppusami 10, Chandhiran
S/o Kuppusami 11, Rani
D/o Ezhumalai 12, Jaya D/o
Ezhumalai 13, Chandira D/o
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Ezhumalai 14, Babu S/o
Ezhumalai 15, Sankar S/o
Ezhumalai 16, Sambath S/o
Radhakrishnan 17, Ravi S/o
Radhakrishnan 18, Rama
D/o Radhakrishnan 19,
Manjula D/o Radhakrishana
20, Anbu S/o
Radhakrishnan 21, Durai
S/o0 Annammal 22,
Mabhalakshmi D/o
Annammal 23, Natarajan
S/o Kullapatu 24, Vatchala
D/o Kullapattu 25,
Narayanan S/o Kullapattu
26, Nanthan S/o Kullapattu
27, Vasudevan S/o
Kullapattu 28, Kuppusami
S/o Thangamma 29, Sathiya
D/o Thangamma 30,
Sakthivel S/o Thangamma
31, Kalavathi D/o
Thangamma 32, Manogaran
S/o Thangamma 33,
Sivanthakani S/o
Thangamma 34, Saravanan

S/o Ezhumalai 35
260/10
171 268/9 PART Private Non 0.0018(|487.Munusami S/o
Agriculture Murugesan
268/9A2
172 275/21 PART Private Non 0.0214[1781.Rajkiran S/o
Agriculture Nagarajan
275/21A2
173 275/22 PART Private Non 0.0042||770.Kumari / Krishnan 1,
Agriculture Komala / Krishnan 2,
Ellammal / Krishnan 3
275/22A2
174 275/2B2A1A Private Non 0.0583||770. Kumari / Krishnan 1,
Agriculture Komala / Krishnan 2,
Ellammal / Krishnan 3.
275/31
175 275/2Q1A1A1A1 Private Non 0.009(|2188.Dhatchina Moorthi S/o
Agriculture Murugesan 1, Vijayakumar
S/o Mani 2, Ragul S/o
Dineshkumar 3, Harsha D/o
Dineshkumar 4.
275/32
176 275/2R1 PART Private Non 0.0008|[2165.Venkatesan S/o
Agriculture Rajarathinam 1.
Vijayakumar S/o Mani 2.
275/33
177 333/1A Private Non 0.0068(|787.Mohan S/o Nataraja
Agriculture Mudaliyar 1, Radhakrishnan

S/o Annasami Mudaliyar
2,Subramani S/o Annasami
Mudaliyar 3, Sanmugam S/o




52

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Annasami Mudaliyar 4.
333/4

178 333/2A1 PART

Private

Non
Agriculture

0.0112

708.Uthira kumar s/o
Selvaraj Mudaliyar
333/5

179 81/11A1

Private

Agriculture

0.0021

931.Naveen Magesh S/o
Mageshwaran
81/26

Village: Paramenkeni

180 225/1A

Private

Non
Agriculture

0.0005

278. Periya Ezhumalai S/o
Annamalai
225/1A1B

181 272/1A1

Private

Non
Agriculture

0.0034

2765. Balu S/o
Ramamoorthy
272/1A1B

182 272/1B PART

Private

Non
Agriculture

0.0055

478. Ramadass S/o Megava
Naikar
272/1B1B

183 272/5

Private

Non
Agriculture

0.03

478. Ramadass S/o Megava
Naikar
272/5A2

184 287/11

Private

Non
Agriculture

0.0004

1195.Balakrishnan S/o
Arumugam
287/11B

185 287/12A

Private

Agriculture

0.0013

351. Sivanantha Naickar S/o
Ponnusamy Naikar
287/17

186 287/12C

Private

Agriculture

0.0001

350.Sivanatha Naickar S/o
Arunachala Naickar
287/12C2

187 287/13A

Private

Agriculture

0.0035

487. Rukmani Ammal W/o
Ganesa Naickar
287/16

188 287/6C1

Private

Agriculture

0.0198

264. Arumugam S/o Chellan
287/18

189 287/6C2B

Private

Agriculture

0.0069

2967. L.V. Pradeep S/o
Vijayendran
287/19

190 287/9

Private

Agriculture

0.0057

2536. Ramadass Naikar S/o
Pazhani Naikar
287/20

191 389/4B

Private

Agriculture

0.0024

352.Chinnakuzhanthai
Ammal W/o
Periyamanickam
389/4B1B

192 390/1B1

Private

Agriculture

0.0049

1075. Properiter Vijaya
Chandrasekar The Land
Mark Pictures & Forms
390/3

193 390/1B2

Private

Agriculture

0.0015

1075. Properiter Vijaya
Chandrasekar The Land
Mark Pictures & Forms
390/4
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194

391/1B PART

Private

Agriculture

0.0025

1784 Venkatesan S/o
Patchaimuthu Reddiya -1,
Radhakrishnan S/o
Patchaimuthu Reddiyar -2
391/7

195

391/2B2

Private

Agriculture

0.0037

311 Krishnapillai S/o
Rajarathina Pillai
391/8

196

391/3B1A

Private

Agriculture

0.002

502. Chandra W/o
Veerasami Naidu -1,
Subramaniyan S/o
Veerasami Naidu -2, Santhi
W/o Ravichandran -3, Jothi
W/o Karunanithi -4

391/10

197

391/3B1B

Private

Agriculture

0.0045

2245. Akhil Ranjan S/o
Rajiv Ranjan
391/11

198

391/3B2

Private

Agriculture

0.0145

2245. Akhil Ranjan S/o
Rajiv Ranjan
391/13

199

391/4A1

Private

Agriculture

0.003

415.Balaraman S/o Kistappa
Pillai
391/9

200

391/5B1

Private

Agriculture

0.0121

392. Daasu Reddiyar S/o
Vedhachala Reddiyar
391/14

201

391/5B2

Private

Agriculture

0.0132

323.Govindaraji S/o
Vedhachala Reddiyar
391/15

202

406/1B1A

Private

Agriculture

0.0068

3200. Ramkishore
Thangaraja S/o Thangaraja
406/10

203

406/1B2B

Private

Agriculture

0.0047

3201.Ramprasad S/o
Thangaraja
406/9

204

406/1B2B

Private

Agriculture

0.008

3201.Ramprasad S/o
Thangaraja
406/11

205

406/4

Private

Agriculture

0.0014

2010. Rubkishore S/o Mani
406/13

206

406/5 PART

Private

Agriculture

0.003

3157 Kanchana W/o
Chandrasekaran -
1,Rajmohan S/o
Chandrasekaran -2, Vijay
Anand S/o Chandrasekaran
-3,Radhiga D/o
Chandrasekaran -4,
Sathishkumar S/o
Chandrasekaran -5, Suresh
S/o Chandrasekaran -6
406/12

207

407/1B1A

Private

Agriculture

0.0022

2413.Prabakaran S/o
Dhatchinamoorthi -1,
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Ramesh S/o
Dhatchinamoorthi -2
407/7

208

407/1B3

Private

Agriculture

0.0041

732.Selvaraj S/o Karupu
Sami -1, Dharmedharan S/o
Karuppasami -2,Pazhani S/o
Karuppasami -3

407/8

209

407/1B4A1

Private

Agriculture

0.0016

2413.Prabakaran S/o
Dhatchinamoorthi -1,
Ramesh S/o
Dhatchinamoorthi -2
407/9

210

407/1B4B

Private

Agriculture

0.0005

2224, Paul Niranjan S/o
Jhon Nithyanantham
407/1B4B2

211

414/2A1

Private

Agriculture

0.0025

344.Veerabathiran S/o
Chakrabani Giramani
414/17

212

414/2B

Private

Agriculture

0.0091

299.Karuppa Sami
Giramani S/o Chakrabani
Giramani

414/18

213

414/4B1 PART

Private

Non
Agriculture

0.016

814.Selvaraj S/o Karuppan
414/19

214

414/4B2

Private

Non
Agriculture

0.009

815.Suguna W/o Ayyanar
414/20

215

414/4B3

Private

Non
Agriculture

0.0072

816.Varadhan S/o
Govindaraj
414/21

216

414/4B5

Private

Non
Agriculture

0.0014

816.Varadhan S/o
Govindaraj
414/22

217

418/1C2 PART

Private

Agriculture

0.0061

1551.Domnic Xaviar S/o
Antony
418/7

218

419/1C2 PART

Private

Agriculture

0.029

732.Selvaraj S/o Karupu
Sami -1, Dharmedharan S/o
Karuppasami -2,Pazhani S/o
Karuppasami -3

419/10

219

419/3B PART

Private

Agriculture

0.001

302.Kanniyammal W/o
Rajangam -1, Thiyagu @
Thiyagarajan S/o Natarajan
-2, Sivasubramaniyan S/o
Thiupathi Nadar -3,
Rajendaran S/o
Sudalaimada Nadar -4
419/13

220

419/4A PART

Private

Agriculture

0.011

299.Karuppa Sami
Giramani S/o Chakrabani
Giramani

419/11

221

|l419/4B

| |Private

||Agriculture

0.0023|[344.Veerabathiran S/o
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Chakrabani Giramani
419/12
222 448/2A Private Non 0.001{|1516.Anthonimuthu S/o
Agriculture Kesuvadiyan
448/2A1
223 448/2B Private Non 0.0042|{1516.Anthonimuthu S/o
Agriculture Kesuvadiyan
448/2B1
224 448/2C Private Non 0.0039]{2029.Amal Doss S/o
Agriculture Nagappan
448/2C1
225 448/3 PART Private Non 0.0078|[499.Mahadevan S/o Natesa
Agriculture Pillai -1, Oothukatan S/o
Natesa Pillai
448/3A
226 448/4A1 Private Non 0.01{{1832.Mahadevan S/o Natesa
Agriculture Pillai -1, Oothukatan S/o
Natesa Pillai
448/6
227 448/4A2 Private Non 0.0071|[2383.Solomon Ebinesar S/o
Agriculture Samuel -1,Miriyam Radhiga
Chellaiya W/o Solomon
Ebinesar -2
448/7
228 448/4A3 Private Non 0.0037|{1832.Mahadevan S/o Natesa
Agriculture Pillai -1, Oothukatan S/o
Natesa Pillai
448/8
229 448/4B Private Non 0.0002|[2218.Minor Ajayvel S/o
Agriculture Shanmugam -1, Minor
Nivethini D/o Shanmugam -
2
448/9
230 449/1 PART Private Non 0.0014|{(327.Mangalakshmi W/o
Agriculture Dillibabu
449/1A2
231 449/2 PART Private Non 0.0008||761.Selvaraji S/o
Agriculture Karuppasami Giramani -1,
Dhamodharan S/o
Karuppasami Giramani -2,
Pazhani S/o Karuppasami
Giramani -3
449/2A2
232 449/4 PART Private Non 0.0029|465.Gurusami Giramani S/o
Agriculture Murugesa Giramani -1,
Chandra W/o Gurusami
Giramani
449/4A2
233 449/5A PART Private Non 0.0039|2651.Padamavathi W/o
Agriculture Karthikeyan
449/5A1B
234 449/6A2 Private Non 0.0019|{2911.Dillibabu S/o
Agriculture Sadaiyappa Naickar
449/6A2B
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|Village: Kadalur

235 222/1 Private Non 0.0018|[231. Subramani Chettiyar
Agriculture S/0 Kanniyappa Chettiyar
221/1C2
236 222/1 Private Non 0.0289|[231.Subramani Chettiyar s/o
Agriculture Kanniyappa Chettiyar
221/1E2
237 223 Private Non 0.0149||832.Kamaraj S/O Palsamy
Agriculture Nattar
223/1B
238 224/1 Private Non 0.0272||832.Kamaraj S/O Palsamy
Agriculture Nattar
224/1A2
239 224/1 Private Non 0.002(|832.Kamaraj S/O Palsamy
Agriculture Nattar
224/1A3
240 227/1A Private Non 0.0024{918.Venugopal Chettiyar
Agriculture S/O Vajiravel Chettiyar
227/1A3B
241 59/1B3 Private Non 0.0004||447 Ranganathan S/O
Agriculture Deivasigamani
59/1B3A2
242 74 Private Non 0.0097|54.Pushpa D/O Ethiraj-1,
Agriculture Ponnurangam-2,
Loganathan-3, Seenuvasan-
4, Pazhani -5,
Radhakrishnan-6, sons of
ethiraj
74/3B
Village: Vadapattinam
243 188/3A1 Private Non 0.0043|{1011. Bhuvaneshwari W/o
Agriculture Saravanan
188/7
Village: Mugaiyur
244 157/3B1 Private Non 0.005(|695.Vellai -1, Jelenthiran -2
Agriculture sons of Murugesa Giramani
157/3B1
245 157/4B1 Private Non 0.005)|695.Vellai -1, Jelenthiran -2
Agriculture sons of Murugesa Giramani
157/4B1
246 157/5B1 Private Non 0.005][128. Vadivel S/o
Agriculture Kandasamy Collector Order
RC.No,10071/2024/B5
Dated 09.12.2024.
157/5B1
247 157/6B1 Private Non 0.005||2592.Rajaram S/O
Agriculture Muthukrishna Giramani
157/6B1
248 157/7B1 Private Non 0.005]{499.Muthukrishnan
Agriculture Giramani S/O Arumuga
Giramani
157/7B1
49 |[157/8B1 ||Private |[Non I 0.005|[499.Muthukrishna Giramani
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Agriculture

S/O Arumuga Giramani
157/8B1

250 157/9B1

Private

Non
Agriculture

0.01

697 Parthasarathy-1 ,
Ramakrishnan-2,
Manidasan-3, sons of
Aungusamy Giramani ,
Chandra W/O Paramasivan
-4

157/9B1

251 160/1B1

Private

Non
Agriculture

0.015

228.Shanmuga Giramani
S/O Murugesa Giramani
160/1B1

252 160/2B1

Private

Non
Agriculture

0.02

682.. Duraikannu Giramani-
1, Raji Giramani S/O
Murugesa giramani -2 sons
of sankara Giramani ,
Dhanajeyan - 3,
Ramalingam -4 sons of
Duraikannu

160/2B1

253 161/2B1

Private

Non
Agriculture

0.035

499 Muthukrishna Giramani
S/O Arumuga Giramani
161/2B1

254 161/3B1

Private

Non
Agriculture

0.035

130.Kannappa Giramani S/o
Ponnappa Giramani
161/3B1

255 162/1B1A

Private

Non
Agriculture

0.0363

698. Harikrishna Giramani-
1, Ponnuranga Giramani -2
sons of Ragava Giramani
162/1B1A

256 162/1B1B

Private

Non
Agriculture

0.0487

5984.M A Hawwa W/o
Mohamed Ansari
162/1B1B

257 162/2B1B PART

Private

Non
Agriculture

0.0364

3406. Ravakannu S/o
Chinna thambi -1,
Santhanam -2 , Vedhagiri -
3, Sekar-4 sons of

Ravakannu
162/2B1B2

258 162/3B1

Private

Non
Agriculture

0.0052

699.Appasamy Giramani
S/o Sanjeevi Giramani - 1,
V S Sha S/o Shamal Doss -2
162/3B1B

259 166/1B

Private

Non
Agriculture

0.0026

1995.Padmanaban S/o
Duraikannu Giramani -1,
Ragupathy GlIramani S/o
Raj Giramani -2
166/1B2

260 170/1B

Private

Non
Agriculture

0.047

1137.Appasamy Giramani
S/o Sanjeev Giramani -1,
Sekar S/o Kabali Giramani -
2, Naveneethammal W/o
Nagalingam -3, Sarojammal
W/o Venketesa Giramani -4,
Duraikannu S/o Sankara
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Giramani -5 , Ponnuranagm-
6, Harikrishanan -7, sons of
Ragava
Giramani,Muthukrishnan
S/o Arumuga Giramani -8,
Azhgesa Giramani S/o
Rangasamy Giramani -
9,Annamalai Giramani S/o
Iruchappa Giramani - 10,
Padmanaban - 11,
Ponnukannu -12 sons of
Durai kannu , Ragupathy -
13, Ragunathan -14 ,sons of
Raji Giramani

170/1B

261

171/2A2

Private

Non
Agriculture

0.015

2619.Anjalai w/o
chokkalinagm Giramani -
1,Vasantha D/O
chokkalingam Giramani-2,

Kannan s/o chokkalingam-3
171/2A2

262

171/4A2

Private

Non
Agriculture

0.07

888.Santhanam-1,
Chinnathambi Giramani-2
sons of Ravakannu
Giramani, Jegathammbal
W/o Samykannu -3
171/4A2

263

172/5A

Private

Non
Agriculture

0.02

886.Das S/o Anugusamy
Giramani -1, Kothanda
Giramani S./o Murugappa
Giramani -2, Muthukrishna
Giramani S/o Arumuga
Giramani -3

172/5A2

264

174/1A2

Private

Non
Agriculture

0.025

2426.Velayutham S/o
Govindha Giramani -1 ,
Ezhumalai S/o Thangavel
Giramani-2

174/1A2

265

174/5A2

Private

Non
Agriculture

0.05

3062.Ezhumalai S/o
Murugesa Giramani
174/5A2

266

176/2A2

Private

Non
Agriculture

0.014

555.Ramu Giramani S/o
Subramaniya Giramani
176/2A2

267

179/2A PART

Private

Non
Agriculture

0.0068

2016.Narayanan S/o
Ponnurangam
179/2A1B

268

179/3A1

Private

Non
Agriculture

0.0056

5202.Shanmugam S/o
Rajendran
179/3A1B

269

179/4A1 PART

Private

Non
Agriculture

0.0049

3278 . Mohamed Hadil Hanif
S/o0 M A Mohamed Hanif -
1, Shajitha Kanam Jammal
W/o Moahamed Hadil -2
179/10
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270 179/4A3 PART Private Non 0.0018||2414.Kavitha W/o Sekar
Agriculture 179/7
271 179/4A4 PART Private Non 0.0018|[2415.Kalpana W/o
Agriculture Jeyakumar.
179/8
272 179/4A5 PART Private Non 0.0004/[2417.Ashok Kumar S/o
Agriculture Balakrishnan
179/9
273 179/4A6 PART Private Non 0.0034/[2417.Ashok Kumar S/o
Agriculture Balakrishnan
179/11
274 179/4A7 PART Private Non 0.0024{(2418.Jeyabharathidasan S/o
Agriculture Balakrishnan
179/12
275 179/4A8 PART Private Non 0.0005|[4835.Rajalakshmi W/o
Agriculture Sudhakar
179/13
276 221/10B1 Private Non 0.0125|{[903.Vedhgiri S/o
Agriculture Duraisamy Naicker - 1,
Seenivasan S/o Vedhagiri -
2.
221/10B1
277 221/10B2 PART Private Non 0.0008|903.Vedhagiri S/o
Agriculture Duraisamy Naicker - 1,
Seenivasan S/o Vedhagiri -
2.
221/21
278 221/6B2 Private Non 0.0009|(5052.Yusuf Leary S/o
Agriculture Bakrutheen
221/6B2B
279 221/8B2A Private Non 0.0084{(2729.Govindharaji Naicker
Agriculture S/o Kanniyappa Naickar
221/8B2A
280 221/8B2B Private Non 0.0024/|2729.Govindharaji Naicker
Agriculture S/o Kanniyappa Naickar
221/19
281 221/9B1 Private Non 0.005||722..Narayanasamy Naicker
Agriculture S/o Munusamy Naicker - 1,
Ramadas S/o Kanni -2.
221/9B1
282 221/9B2A Private Non 0.0024||722..Narayanasamy Naicker
Agriculture S/o Munusamy Naicker - 1,
Ramadas S/o Kanni -2.
221/20
283 222/10B1 Private Non 0.005||526.Rathinavel Giramani
Agriculture S/o Kuppusamy Giramani.
222/10B1
284 222/11B1A Private Non 0.005(|53.Adhikesava Giramani
Agriculture S/o Ragava Giramani.
222/11B1A
285 222/12B1 Private Non 0.005|526.Rathinavel Giramani
Agriculture S/o Kuppusamy Giramani.
222/12B1
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286 222/2B Private Non 0.0027{|203.Gopal Naicker S/o
Agriculture Kanni Naicker,
222/2B
287 222/3B1 Private Non 0.005(|904.Gopal Naickar -1,
Agriculture Kullappa Naicker -2,

Ezhumalai Naicker -3 sons
of Kanni Naicker.

222/3B1
288 222/3B2 Private Non 0.0037|(904.Gopal Naickar -1,
Agriculture Kullappa Naicker -2,

Ezhumalai Naicker -3 sons
of Kanni Naicker.

222/13
289 222/3B3 Private Non 0.015][904.Gopal Naickar -1,
Agriculture Kullappa Naicker -2,

Ezhumalai Naicker -3 sons
of Kanni Naicker.

222/3B3
290 222/4B1 PART Private Non 0.0138|(3572.Udhyakumar S/o
Agriculture Mannarsamy Naicker.
222/4B1
291 222/5Bl1 Private Non 0.005(|224.Sambantha Naicker S/o
Agriculture Munusamy Naicker.
222/5B1
292 222/5B2 Private Non 0.0021|[224.Samantha Naicker S/o
Agriculture Munusamy Naicker.
222/14
293 222/8B1A Private Non 0.0125|[220.Thirunavukarasu
Agriculture Giramani S/o Balakrishna
Giramani
222/8B1A
294 222/8B1B1 Private Non 0.0005|[220.Thirunavukarasu
Agriculture Giramani S/o Balakrishna
Giramani
222/15
295 222/8B2A Private Non 0.0125][2730.Gopal S/o Devaraj
Agriculture Giramani.
222/8B2A
296 222/9B1 Private Non 0.01/{3910.Parthiban S/o
Agriculture Rajendran.
222/9B1
297 226/1B1 Private Non 0.0133][3188.Pirina billani W/o
Agriculture Vinoth Narayana Das
226/4
298 226/3B Private Non 0.0018|{1921.Ranishanmugam W/o
Agriculture Shanmugam
226/3B1B
299 226/3C Private Non 0.0013]{[{1969.Dharmalingam S/o
Agriculture Varadharaji Giramani-1,

Jeyamohan S/o
Gopalakrishnan-2.
226/3C1B

300 235/2B2A Private Non 0.0047||2504.Ravi - 1, Karunakaran
Agriculture -2, Kumaran -3 sons of
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Prakasam
235/4
301 235/3Bl1 Private Non 0.0004|(3012.Subramaniyan S/o
Agriculture Ganapathy.
235/5
302 236/2A Private Non 0.0088|[515.Saravanan -
Agriculture 1,Bhuvanesh -2,sons of
velayutham, Suresh S/o
Vijayan -3, Srimathy W/o
Munusamy -4,Karthikeyan
S/o Vijayan -5.
236/2A1B
303 236/2B1A Private Non 0.0026|[1900.Srimathy S/o
Agriculture Munusamy.
236/2B1A2
304 236/2B2 Private Non 0.0002|[2161.Maliga W/o
Agriculture velayutham.
236/2B2A2
305 237/1B Private Non 0.0151{|733.Ponnammal W/o
Agriculture Harikrishnan - 1 Deiva
Nayagam S/o Harikrishnan -
2.
237/1B1B
306 237/2A2 Private Non 0.0121{|6118.Priyanka W/o
Agriculture Godhandaraman.
237/2A2B
307 241/8A Private Non 0.0019|{412.Amavasai @
Agriculture Muthalammal W/o
Sithanandha Giramani - 1,
Vijyalakshmi W/o
Vasudeva Giramani -2.
241/8A1B
308 241/8B Private Non 0.0014|[1465.Narayanan - 1
Agriculture Dhamodharan -2 sons of
Ranganathan.
241/8B1B
309 287/5A6A Private Non 0.0009|5374.Murugan S/o
Agriculture Ezhumalai
287/13
310 287/5A6B Private Non 0.001{|5506.Bharathkumar S/o
Agriculture Rengasamy
287/12
311 297/3A1A Private Non 0.002||3286.Mani S/o Kandhasamy
Agriculture -1, Venkatraman S/o
Samarapuri-2.
297/4
312 297/3A1B Private Non 0.002|(3490.Pradeepkumar S/o
Agriculture Muthu Giramani
297/5
313 308/7A2 Private Non 0.0085||3617.Gnanamuthu s/o
Agriculture Kesavan
308/7A2A2
314 314/1A1 Private Non 0.0017){2355. Annamalai s/o
Agriculture Subramaniya Giramani
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| [ [ [ [ 3144
315 314/1A2A2 Private Non 0.0033|{4929.Seenuvasan S/o
Agriculture Narayanasamy
314/5
316 314/1B3 Private Non 0.005|[3737. Saravanan s/o Mani
Agriculture 314/6
317 314/1C1A Private Non 0.0025|(3418.Rajappan s/o
Agriculture Balakrishnan
314/7
318 314/1C1B Private Non 0.0024||3419.Thirunavukarasu s/o
Agriculture Balakrishnan
314/8
319 314/1D1Al Private Non 0.0025|(922.Santhi w/o
Agriculture Pachayappan -1, Latha W/o
Natarajan -2, Vatchala D/o
Balasundra Giramani -3
314/9
320 314/1D1B2 Private Non 0.0022|[5953.Venugopal s/o
Agriculture Thirunavukarasu
314/10
321 314/3 Private Non 0.0021{[3718. Annavali w/o Gopal
Agriculture 314/3A2
322 325/2A2 Private Non 0.08||285. Subramani @ Dharani
Agriculture singh S/o Raji Giramani
325/2A2
323 329/2A2 Private Non 0.0021{/708. Vedhachalam -1,
Agriculture Veeraraghavan-2, sons of
Duraisamy Giramani
329/2A2
324 329/6A1B Private Non 0.0011|{1289.Muthu Giramani s/o
Agriculture Adhi Giramani
329/6A1B
325 329/7A2 Private Non 0.004{|2021.Ramya -1 D/o Doss,
Agriculture Suresh-2, Gugan-3 Sons of
Doss
329/7A2
326 488/1 Private Non 0.0104{[1199. Rajalakshmiammal
Agriculture w/o Sridhar
488/1A2
327 489/1A Private Non 0.0039|[1487.Rajaram-1, Sridhar-2,
Agriculture Ramamoorthy-3,Kannan-
4,Sons of Annamalai
Giramani
489/1A1B
328 489/2A1 Private Non 0.0003){4393.Sathishkumar-1,
Agriculture Dhilpkumar-2, Madhan
kumar-3 sons of Balakumar
Banumathi W/o Jothi
489/2A1A2
329 489/2A2 Private Non 0.0002||3272.Siva S/o
Agriculture Dhanasekaran Giramani
489/2A2A2
B30 |l5092 ||Private |INon I 0.0031|{1256.Ramamoorthy s/o
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Agriculture

Annamalai Giramani
509/2A2

331

509/5A

Private

Non
Agriculture

0.001

1485.Ramamoorthy s/o
Annamalai Giramani
509/5A1B

332

565/11B

Private

Agriculture

0.003

5302.Mu.Ezhumalai s/o
Murugesan
565/11B2

333

565/12 PART

Private

Agriculture

0.0027

1982.Mohamed Appas s/o
Mohamed Saali
565/12A2

334

565/13 PART

Private

Agriculture

0.0019

84. Etti Naicker s/o
Pachayappa Naicker
565/13A2

335

565/8 PART

Private

Agriculture

0.0013

1982.Mohamed Appas s/o
Mohamed Saali
565/8A2

336

637/16A

Private

Non
Agriculture

0.0057

2944 Shereyas Invesment
637/47

337

637/2A1A

Private

Non
Agriculture

0.0103

1164. Venugopal Pillai S/o
Manickkavelu Pillai
637/48

338

640/3B1B

Private

Non
Agriculture

0.162

3808.Vairamani w/o
Gengaraj-1, Revathy w/o
Manokaran-2

640/3B1B

339

640/4A

Private

Non
Agriculture

0.0004

2287. Rajendhran s/o
DevuGiramani
640/4A

340

642/2B2A

Private

Non
Agriculture

0.015

1028.Bakkiyammal w/o
Ramakrishna Reddiyar -1,
Reguraman s/o Angamuthu
-2,Dhakshinamoorthy s/o
Manika Giramani -3,
Angamuthu s/o Arumugam
-4 Kasthuri w/o Selvaraj
Mestheri-5, SriRamalu-6,
Ezhumalai-7,Rajendran-8,
Babu-9 Sons Perumal
Meshteri

642/2B2A

341

644/1B1

Private

Non
Agriculture

0.0012

1816.Jeyaprakash s/o
Veeravathira Chettiyar -1,
Radhai w/o Jayaprakash -2
644/1B1

342

644/5B3

Private

Non
Agriculture

0.0004

2160. Mohamed Ansari S/o
Mohamed Saleem
644/5B3

343

644/7A1B

Private

Non
Agriculture

0.01

2048. Mohamed Ansari
Collector Order RC.NO
10071/2024/B5 Dated
09.12.2024

644/7A1B

344

ll647/1A1B

| |Private

[Non |

0.005|[113. Ezhumalai Pillai s/o
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Agriculture Ellapillai
647/1A1B
345 647/1A2B Private Non 0.01{[264. Kumaran-1,
Agriculture Karthikeyan-2 sons of
Angamuthuu
647/1A2B
346 647/2A2 Private Non 0.0146|{1068.Dharmalingam s/o
Agriculture PeriyaRaji-1, Sugumar S/o
Pazhani-2, Dhanasekaran
S/o Chinnaraji -3,
Devanathan s/o Arulal
Giramani -4, Jeyasankar s/o
pazhani -5, kanniyappa
Giramani s/o Chinnaraji
Giramani-6
647/2A2
347 647/3A2 Private Non 0.0095|{1070.Angamuthu Giramani-
Agriculture 1, Dhanapal Giramani-2,
Rajapadhar Giramani-
3,Kistappa Giramani-
4,Subramani Giramani s/o
Manicka Giramani-5,
Kuppusamy Giramani s/o
Dharmalinga Giramani
647/3A2
Village: Gangadevankuppam
348 109/4A1 PART Private Non 0.0673][530. Rajamanikka
Agriculture Mudaliyar S/o Murugaiya
Mudaliyar
109/4A1B
349 109/8A1A Private Non 0.0015][1235. Sengutuvan S/o
Agriculture Adhikesavalu-1, Kareem
S/o Kidhar Mohamed Sahip
109/12
350 110/1B1B Private Non 0.0011}|398. Ansar Sahibu S/o
Agriculture Meera Sahibu
110/12
351 110/2A PART Private Non 0.002(|3285.Sarbudeen S/o Beer
Agriculture Mohamed
110/11
352 110/6 Private Non 0.0256|1238. Sahul Hameed S/o
Agriculture Muthu vapa
110/6
353 273/10A Private Non 0.0192|{1180. Santhi W/o
Agriculture Seethapathi
273/34
354 273/10B Private Non 0.0027|[2274. Durai S/o
Agriculture Arulanantham
273/35
355 273/14 Private Non 0.0147|{3078. Murugan S/o
Agriculture Munusami
273/32
356 273/15 Private Non 0.0114{|3087. Nirmal Kumar S/o
Agriculture Kamaraj
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| [ [ [ [ 273/20
357 273/16 Private Non 0.013][3392. Veerammal W/o
Agriculture Sankar
273/22
358 273/2 PART Private Non 0.0316||829. Venkatrama Ayyar S/o
Agriculture Varadhayyar
273/18
359 273/3A1A Private Non 0.0182||3180. Senthil Kumar S/o
Agriculture Sedhuraman
273/19
360 273/3A2A1 Private Non 0.0124|{1371. Veerammal W/o
Agriculture Sankar-1, Sanmugam S/o
Periyandavar-2, Saroja W/o
Ezumalai-3, Rukku W/o
Ponnusami -4, Kavidha W/o
Sekar -5
273/21
361 273/4A1 PART Private Non 0.0151{[2256. Manogaran S/o
Agriculture Perumal
273/23
362 273/4A2 PART Private Non 0.0141)[2747. Gowri W/o
Agriculture Vedhagiri-1, Durga D/o
Vedagiri-2, Kalaiyarasi D/o
Vedagiri-3
273/24
363 273/4A3 PART Private Non 0.0169|[3115. Vijayakumar Viji S/o
Agriculture Govindarajan
273/25
364 273/4A4 PART Private Non 0.0101{[1467. Angammal W/o
Agriculture Ezumalai
273/26
365 273/4A5 PART Private Non 0.0055|[2300. Vijayakumar S/o
Agriculture Govindarajan
273/27
366 273/6A1A Private Non 0.015][2825. Beemarao S/o
Agriculture Munusamy
273/28
367 273/6A1B Private Non 0.0131]|2548. Parvathi W/o Jagan
Agriculture 273/29
368 273/6A1C Private Non 0.0127){2549. Sathiyavani W/o
Agriculture Devamani
273/30
369 273/6A1D1A Private Non 0.0147){3077. Chandrasekar @
Agriculture Chandrasekaran S/o
Munusami
273/31
370 273/6A2 Private Non 0.0108][2299. Roja D/o Panjanathan
Agriculture 273/33
371 273/8A2 Private Non 0.0035|{1113. Sakthivel S/o Natesa
Agriculture Naickar
273/36
372 284/11 PART Private Non 0.0233|[2568. Sowmiya
Agriculture Suriyakumar W/o Magesh
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Chandrasekaran-1, Ranjani
W/o Venkatesan-2
284/27
373 284/12 PART Private Non 0.0086|[2569. Karthikeyan S/o
Agriculture Sankaralingam
284/28
374 284/1B1A Private Non 0.0022|{1126. Sudhagar S/o
Agriculture Rajasekar Reddiyar
284/20
375 284/1B1B Private Non 0.007|[1124. Sakthivel S/o Natesa
Agriculture Naikar
284/31
376 284/1B2A1 Private Non 0.0025]{2932. Gavaskar S/o
Agriculture Ranganathan -1, Gopinathan
S/o Devaraj
284/29
377 284/1B2B Private Non 0.004(|12336. Rajan @ Sagayarajan
Agriculture S/o Essak
284/30
378 284/3 Private Non 0.0096|[1596. Panjatcharam S/o
Agriculture Arumugam
284/21
379 284/4A PART Private Non 0.008(|1597. Ulaganathan S/o
Agriculture Arumugam
284/22
380 284/4B PART Private Non 0.0089([2337. Mani S/o Munusamy
Agriculture 284/23
381 284/5 PART Private Non 0.0035/[2231. Mani S/o Munusamy
Agriculture 284/24
382 284/6 PART Private Non 0.0168|[1599. Selvaguru S/o
Agriculture Ayyavu
284/25
383 284/7 PART Private Non 0.0197|[1600. Rajendiran S/o
Agriculture Ayyavu
284/26
Total| 3.5126|| |
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